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crores in the interim Budget. The
increase is mainly in the provisions for
education, agriculture, forests, up-
gradation of standards of adminis-
tration in tribal areas, roads and
bridges, social security and welfare,
relief for natural calamities, and for
expenditure in respect of centrally
sponsored schemes. Taking into
account the effect of transactions on
Capital and Public Account and the
opening deficit of Rs. 127.43 crores,
which is based on the provisional
figures of the Reserve Bank of India,
the year is expected to close with a
deficit of Rs. 14.67 crores. The State
Government will make every effort to
reduce their deficit by improving the
collection of tax and other receipts
and economy in non-Plan expenditure.

4. The Annual Plan for 1982-83
envisages a financial outlay of Rs.
238 crores as against Rs. 210 crores
for 1981-82. Central assistance for the
Annual Plan has been considerably
stepped up from Rs. 159.10 crores in
1981-82to Rs. 225.93 crores in 1982-83,
Many of the developmental schemes
are oriented towards the 20-Point
Programme. An amount of Rs.
34. 88 crores has been earmarked for
Minimum Needs Programme. The
major sectoral outlays provide Rs.
52.87 crores for agriculture and allied
services ; Rs. 90 70 crores for power ;
Rs. 42.47 crores for social and com-
munity services ; Rs. 10.80 crores
for major and medium irrigation
projects ; Rs. 19.68 crores for trans-
port and communications and Rs.
10.75 crores for industry and minerals.
The State Plan includes Rs. 24.65
crores for Tribal Sub-Plan, Rs. 3.55
crores specifically for Scheduled Castes
and Rs. 17 crores for Hill Plan.

5. In addition, there will be Special
Hill Plan of Rs. 13.70 crores, Special
Tribal Sub-Plan of Rs. 4.13 crores
and Special Component Plan for
Scheduled Castes for Rs. 1.20 crores.
There will also be Rs. 42 90 crores
for Centrally Sponsored Schemes and
Rs. 541 crores for Schemes under
North-Eastern Council.
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6. The State is well poised to achieve
the target of 31.03 lakh tonnes of
foodgrains  production during
1982-83. The yield per hectare is also
expected to increase. The progress
achieved under the National Rural
Employment Programme will be sus-
tained and improved upon.

7. In the power sector also, consi-
derable ground is expected to be
covered during the year. The present
installed capacity with the State Elec-
tricity Board is 312.5 MW which is
expected to increase to 336.5 MW in
the current financial year.

8. The Task Force set up by the
Government of India on the down
stream industries of  Bongaigaon
Refinery and Petro-chemical Ltd., had
indentified a number of projects for
which project profiles are under pre-
paration.

9. 1 now commend the Budget to
this august House.

12-47 hrs.
MATTERS UNDER RULE-337

MR. DEPUTY SPEAKER : Now,
the House will take up matters under
Rule 377. As already announced
there will be no lunch hour today.

(1) NEED FOR ATTACHING MORE BOGIES
TO TRAINS ON KHARAGPUR-KHURDA
DivisioN OF S.E. RAILWAY

SHRI CHINTAMANI JENA
(Balasore): Sir, under Rule 377 I want
to draw the attention of the House to
an urgent matter of public impor-
tance. The South Eastern Railway
authorities apathetic attitude towards
the interests of the travelling passen-
gers created great frustration and
discontentment among the users and
passengers of trains running in Kharag
pur and Khurda Division of S.E.
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Railway. The UP and DN Puri-
Howrah Passenger and U.P. and DN
Puri-Asansol Passenger which are the
oldest trains of this South-Eastern
Railway (Previously BNR) were the
only means of lakhs of passengers of
these two divisions travelling daily
to meet their needs and even when 11
and 13 bodies were attached to these
two trains respectively, there was
heavy rush and overcrowding and the
passengers were travelling with much
difficulties and much hardships in
these trains due to lack of adequate
accommodation in both these trains.

But, for the reasons best known to
the SE Railway Authority, bogies
attached to these two trains for last
so many decades were drastically cut
down to 3 coahes each and nobody
paid any heed to the various approach-
es of the wusers. Waiting for long
days of so many months, the users
have given an ultimatum to the
authorites to stop ail the tiains of SE
Railways at Balasore. But even after
giving one month’s time to the autho-
rities for its jemedy, the authorities
did not come forward to take
up any remedial measures. So the
users in thousands come forward to
stop all the UP and DN trains in
Balasore railway station running in
that line and ulumately all the trains
including Coromandel Exp.  were
stopped for long 6-7 hours on 15-7-82
due to their squatting on the railway
track. The difficulties and incon-
veniences of the lakhs of passengers
travelling in those trains which were
stopped for hours together cannot be
described in words. On the inter-
vention of the Administrative authori-
ties of Balasore squatting was lifted but
the agitators gave two weeks’ time to
the Railway authorities for fulfilment
of their demands, else they would start
agitation and squatting for indefinite
period which will disrupt the whole
system of railways.

In considering the urgency and im-
portance of the problem I would
humbly request the Hon. Railway
Minister to kindly intervene in the
matter and the genuine demands of the
agitators should be fuifilled without
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any further delay. At the same time
I request that the Hon. Minister may
kindly issue a statement as to what
possible efforts are being taken to
redress their grievances.

(M) STEPS TO PREVENT THEFT OF
ANCIENT IDOLS
ot SRR GATHY (F79T9) : IATEAE
qgET, BT F ATNT  9fF FATT
qraa TmIEY 1 917 7f7 ey ft s
Ag frarar 61 o TmE & weq aw
Sa&T 710w w@ @ar ) gAaw
§o I9aT F faF § A gy wqy
Ml #Y agdigdl &) o® wida
(Fzafaamal & quraca fasa faura
F eIl ¥ oF weigT @9 0 fomy a7
qIg QX VI F1 Qer frav qr, wow
frdremn & siafas qloom & =9 &
g 419 FG & 1 % IT Feqa qUaAT
FEIIT FT AT AT & (70 vw qufag
W AT 9T TAT 9T | TH A FY
T # g gifa w1 9q@ F@w g &
fa& 2o & a1 F1 g0 gUAE T AYgA -
qEN 9T WHE

7z g7 uifug @vfaq o1l &
gaEr s vafifaq wqa) g
7ar 1 fagre & Mege fadr § o sng
a@medt warssy #r gfa & fac e
eI a9 & Al F w7 H gEdAre
g1 9T | §9 qF FT (TAAW T/ qo
Y 1 IEMT Far § e gefaa
THITA] T AT £0F 7 AT 7Y *Y &7
TET ¥ | WITHIT §TiacT HA G (AW
F1 oF faan § fawd aga fae) off
g famfor @1 wgafoc ad & smer
faay fedt Yfagifiw ager adr earm
#7 9w @ET faga gar gy, 9T g
faga &1 qraT adf fwar o w@r g



